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 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section
 6i9A  of  the  Companies  Act,  956:—

 (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Na-
 tional]  Small  Industries  Corpora-
 tion  Limited,  New  Delhi,  for  the
 year  1977-78,

 (ii)  Annual  Report  of  the  Na-
 tional  Smal]  Industries  Corpora- tion  Limited,  New  Delhi,  for  the
 year  1977-78  along  with  the  Au-
 dited  Accounts  and  the  comments
 of  the  Comptroller  ang  Auditor
 General  thereon.  [Placed  in  Lib-
 rary.  See  No.  LT-387/78].

 (3)  (i)  A  copy  of  the  Certified
 Accounts  of  the  Khadi  and  Village
 Industries  Commission  for  the  year
 1976-77  together  with  the  Au-

 dit  Report  thereon  (Hindi  and  Eng- lish  versions)  under  sub-section (4)  of  section  23  of  the  Khadi  and
 Village  Industries  Commissi
 lose

 5  ission  Act,

 (ii)  A  statement  of  Review
 (Hind;  ang  English  versions)  of
 Annual  Accounts  of  Khadi  and Village  Industries  Commission  for
 the  year  1976-77,

 (iii)  A  statement  (Hindi  and
 English  versions)  showing  yea-
 ‘song  for  delay  in  laying  the  gocu-

 ion
 mentioned  at  (i)  above.

 aced  in  Library.  See  No,  LT-
 3188/78],

 ,

 (4)  A  copy  each  of  the  following Notifications’  (Hindi  and  English
 versions)  under  sub-section  (8)  of ection  3  of  the  Essential  Commodi-
 ies  Act,  955:—

 (i)  The  Importeq  Cement  Con-
 ‘trol  (Fourth  Amendment)  Order,

 _ 1978,  publisheg  in  Notification  No.
 S.0,  685(E)  in  Gazette  of  India
 ‘dated  the  28th  November,.  1978,

 (ii)  The  Importeg  Cement  Coh-
 ‘trol  (Eifth  Amendment)  Order,
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 1978,  publisheqg  in  Notification
 No.  S.O.  70l(E)  in  Gazette  of
 India  dated  the  7th  December,
 l978.  [Placed  in  Library.  See  No,
 LT-389/78].

 STATEMENT  RE,  ACTIONS  TAKEN  ETC.  ON
 CONVENTIONS  AND  R®SCOMMENDATIONS

 OF  SIXTY-THIRD  SESSION  OF  INTERNA-
 TIONAL  LABOUR  CONFERENCE

 SHRI  RAVINDRA  VARMA:  Sir,  I
 beg  to  lay  on  the  Table  a  statement
 (Hindi  and  English  versions)  on  the
 action  taken  or  proposed  to  be  taken
 on  the  Conventions  ang  Recommenda-
 tions  adopted  at  the  Sixty-third  Ses-
 sion  of  the  International  Labour  Con-
 ference  held  at  Geneva  in  June,  1977.
 [Placed  in  Library.  See  No.  LT-390/
 78).

 NoTIFICATION  EXEMPTING  PERIODICALS
 FROM  AUXILIARY  DUTY  OF  CUSTOMS

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGRAWAL):  Sir,  I  beg  to
 lay  on  the  Table  a  copy  of  Notifica-
 tion  No.  G.S.R,  47l  (Hindi  and  Eng-
 lish  versions)  published  in  Gazette
 of  India  dated  the  9th  December,  978
 together  with  an  explanatory  memo-
 randum  exempting  Periodicals  from
 the  whole  of  the  Auxiliary  Duty  of
 Customs,  under  section  59  of  the
 Customs  Act,  1962.  [Placed  in  Lib-
 rary.  See  No.  LT-39/78].

 REVIEWS  AND  ANNUAL  REPORTS  OF
 MINERALS  AND  METALS  TRADING  COR-
 PORATION  OF  INDIA  LtTp..  NEw  DELAI
 FoR  1977-78  AND  OF  ExporT  CREDIT
 AND  GUARANTEE  CORPORATION  LTD.,

 BoMBAY  FoR  1977°

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMERCE
 AND  CIVIL  SUPPLIES  AND  CO-
 OPERATION  (SHRI  ARIF  BEG):
 Sir,  I  beg  to  lay  on  the  Table  a  copy
 each  of  the  following  papers  (Hindi


